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Title: Valedictory references made on the conclusion of third session of the Thirteenth Lok Sabha.

SHRIMAT| SONIA GANDHI (AMETHI): Mr. Speaker, Sir, | rise to thank you for guiding the business of this House
during this very important Session and bringing it to a successful conclusion. Several important Motions and Bills
have been passed in the House. We realise that many of these were necessary for the smooth functioning of the
Government and for the continuation of its policies.

As a responsible Opposition Party wedded to the principles of parliamentary democracy, we shall always abide by
the wisdom of the House. Equally, as a responsible Opposition Party, we shall always raise issues which we feel
are important and to oppose moves which we feel are against the interests of the people. This we have done
throughout and we shall continue to do so.

Mr. Speaker, Sir, | must state with regret that we have not received satisfactory answers and responses from the
Government on several major issues which we had raised, like the increase in prices, declining trends in
agricultural outputs and income, stagnation in poverty alleviation programmes and schemes, the problem of
reservation, the rising incidents of attacks on minorities and the vital subject of national security.

At the end of this Session, | must confess we continue to carry with us many of the fears and concerns which we
had at the beginning of the Session. Our hopes that the forum of this august House will help provide solutions to a
number of problems which in our view have been caused by the policies of the present Government have been
belied. Many of the Opposition parties have joined our efforts and endeavours on these issues and for this | would
like to thank them.

During the forthcoming break, the Standing Committees and the Consultative Committees will be looking at a large
number of Bills of vital importance. In this context, Sir, through you, | would like to ask the Government to pay more
attention to the Reports and recommendations of the Parliamentary Committees when devising policies. We feel
that the best traditions of parliamentary democracy are being eroded by this Government through the increasing
practice of ignoring the work and efforts of the Committees.

Mr. Speaker, Sir, | thank you once again for Chairing the business of this House through an eventful Session and |
hope that you will continue to encourage and allow the hon. Members to take up the issues which require further
answers and to debate fully and frankly the concerns which we bring to the House.
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MR. SPEAKER : Mr. Prime Minister, Shri Somnath Chatterjee wants to say something.

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, | am obliged to the hon. Prime Minister for giving me
this opportunity. | am thankful to you and | wish to express our appreciation about your guidance and the leadership
that you have given in conducting the proceedings of the House. No doubt there have been periods of tension and
maybe some turbulence also but that shows probably the inherent strength of the system of parliamentary
democracy in this country.

In the ultimate analysis, we are all friends here trying to serve our country to the best of our ability on the basis of
our own perceptions, our own policies and programmes. But, | am sure, everybody is concerned with the
development of the country and the economic well being of our people. We have had different ways and we would
like to express our views, programmes and policies. This is the highest forum of the country where people have
sent us as their representatives. Therefore, Sir, we shall always endeavour, maybe not always, in a perfect manner
to espouse the causes of the people, to articulate their urges and aspirations. At least this is a forum where
people's view can be expressed in an adequate manner.

Sir, there have been certain periods when we cannot obviously agree with the Government and we have not
agreed. Naturally, whatever parliamentary methods are open to us, we have tried to take recourse to them. But, in
view of the complexities of the situation, complexities of the problems becoming more and more these days. There
are newer and newer areas of Governmental functioning or Government shedding its own functions and
responsibilities, and lesser and lesser opportunities are being had for the purpose of discussing and raising the
issues inside the House because of lack of time. In spite of that, there are some important issues like the price rise,
PDS and so on. We all know it, the Prime Minister is being asked every day about it. Yesterday also, the Leader of
the Opposition was shown to be listening carefully. | am sure she did. But forthwith, a rejoinder was issued rejecting
all her views. | found this in Paper. But, certainly, Sir, this is an issue — | am requesting the hon. Prime Minister



since he is here — which should be considered for the sake of the common people of this country.

We missed one Bill here. Every minute we missed Shrimati Geeta Mukherjee. After her passing away, the day we
paid our homage to her, we felt that the befitting tribute would be paid to her by passing the Women's Reservation
Bill in this House but unfortunately this has not even been brought.

Sir, I hope in the next Session, the Prime Minister will not leave it to mere consensus. This seems to be the only Bill
where consensus is insisted upon. We wanted a little time on Information Technology Bill to consider some of the
abstruse provisions, you did not concede. We are not getting adequate time for so many Bills. Today, but for the
tearing away of these things, what has happened is something unique. They tried to bring controversial Bill at the
last stage through supplementary Agenda. It was asked at 3 o'clock. Even then, there was no response from the
Government that these Bills are going to be introduced today. It is being done and you have seen what has
happened. These are not good developments.

Sir, the Leader of the Opposition has spoken about the minorities. Sir, what we have really not discussed in the
House is the spirit of intolerance that has developed in this country. Such a serious matter has not been fully
discussed. We are always running short of time on important issues.

Sir, as regards Standing Committees, more and more questions are coming and whether you like it or not you have
to face it. It is very unfortunate that insinuations are being made even about the unanimous reports of the Standing
Committees. If this is done, it will be very sad day for the functioning of Parliament. Sir, you appoint Chairmen of
Committees and if insinuations are made even with regard to the unanimous reports, then it will be very difficult to
function. Shri Shivraj Patil is here. We always appreciate the great contributions he made...(Interruptions)

DR. VIUJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, we can discuss these things for days together. When the
Congress was in Government, | was also the Chairman of a Committee. This matter can be discussed
separately...(Interruptions)

SHRI SOMNATH CHATTERJEE : Hon. Prime Minister, Sir, this is the attitude of intolerance | spoke of.

MAJ. GEN. (RETD.) B.C. KHANDURI (GARHWAL): Shri Chatterjee, you could not tolerate me for one minute and
now you are preaching us tolerance...(Interruptions)
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SHRI SOMNATH CHATTERJEE : Sir, | feel this is somewhat a touchy subject. | would only say that it is for you to
see that the Standing Committees can function in a manner which is contemplated by rules. | would not say
anything more.

Sir, of course, | express my thanks to the Minister of Parliamentary Affairs. He is accommodative and has been
helpful. | am sure | wish to express my sincere thanks to Shri Ram Naik who is a very good friend of ours. | thank all
of you.

Sir, many of the urgent matters which we could not discuss in this Session, we will be able to do that in the next
Session. Let us hope that with greater cooperation, we shall be able to serve people better through this House.
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SHRI SOMNATH CHATTERJEE : | never said that.
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SHRI SOMNATH CHATTERJEE : Can you yield for a second? ...(Interruptions) A definite statement has been
made with regard to the Committee of which | am the Chairman. Are you referring to that?

SHRI ATAL BIHARI VAJPAYEE: | have made a general statement.
SHRI SOMNATH CHATTERJEE : | noticed, you were pointing your finger at me.
MR. SPEAKER: This is a valedictory reference!
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MR. SPEAKER: He is on tour.
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MR. SPEAKER: Hon. Members, today, we come to an end of the Third Session of the Thirteenth Lok Sabha which
commenced on 23 February, 2000 with the Address by the hon. President to Members of both the Houses



assembled together in the Central Hall. During this Session, the House had 38 sittings, spread over 211 hours and
30 minutes.

This being the Budget Session, a substantial part of our work related to financial business. The House passed the
Railway and the General Budgets for 2000-2001. As has been the practice since 1993, the House took a brief
recess to enable the Departmentally-Related Standing Committees to examine and report back to the House on the
Demands for Grants in respect of the concerned Ministries. The House, which had adjourned for this purpose at the
end of the sitting on 16t March, 2000, re-assembled on 17th April, 2000 whereafter the financial business was
completed. The Standing Committees of the Lok Sabha submitted 69 Reports on Demands for Grants of various
Ministries and Departments. As many as 150 Members participated in the discussion on the Railway Budget and 65
Members took part in the debate on the General Budget.

The House also passed the Motion of Thanks to the President for his Address on 25™ April, 2000. The discussion
on the Motion lasted over eleven hours with 25 Members taking part in it.

Substantial legislative work was also completed by the Lok Sabha during this Session. In all, the House passed 26
Bills. Some of the more important Bills passed include the Constitution Eighty-ninth and Ninetieth (Amendment)
Bills; the Telecom Regulatory Authority of India (Amendment) Bill, 2000; the Recovery of Debts due to Banks and
Financial Institutions (Amendment) Bill, 2000; the Designs Bill, 2000; the Mizoram University Bill, 2000; the
Information Technology Bill, 1999; and the National Housing Bank (Amendment) Bill, 2000.

The House held meaningful discussions on four important matters of public importance under Rule 193. These
related to: the participation of some State Government employees in RSS activities; the drought situation prevailing
in various parts of the country; the rise in prices of essential commodities; and on the Statement made by the
Minister of External Affairs regarding the hijacking of Indian Airlines plane IC-814.

Five important matters were raised by Members by way of Calling Attention and the concerned Ministers made
Statements in response to these Calling Attentions. In addition, 23 Statements were made by Ministers on different
matters. Three Half-an-Hour Discussions were also raised in the House. As regards the Question Hour, out of the
740 Starred Questions listed, 98 Questions were orally answered in the House. While written replies were given for
8061 Unstarred Questions, two Short Notice questions were also taken up by the House.

In respect of Private Members' Business, 60 Private Members' Bills were introduced. Of these, two Bills were
discussed by the House which were later withdrawn with the consent of the House. One Bill remained part-
discussed. Two Private Members' Resolutions were also discussed by the House which were subsequently
withdrawn with the consent of the House. One Resolution remained part-discussed.

Members also made use of the provisions of Rule 377 to raise 225 matters in the House. Besides, as many as 281
Members raised matters of urgent public importance during the '‘Zero Hour'.

One of the most significant developments during this Session has been the constitution of a Committee on Ethics
which will oversee the moral and ethical conduct of the Members and examine the cases referred to it in respect of
their ethical or other misconduct. | am confident that the constitution of this Committee, while further strengthening
our Committee system, will also add a new dimension to ethics in public life.

As the hon. Members would have noticed, we have been able to transact substantial business of great import
during this Budget Session. A good amount of this work was transacted during the second part of the Third
Session.

On several days, the House sat late into the night to complete the listed business. All this was made possible
because of the full cooperation that | have received from all sections of the House. | am extremely grateful to the
hon. Leader of the House, the hon. Leader of the Opposition, the leaders of various Parties and Groups in the
House as also the Chief Whips and Whips for their kind cooperation and the courtesy they extended to me and to
my colleagues, the hon. Deputy Speaker and Members of the Panel of Chairmen. | would also like to thank each
and every one of you for your valuable cooperation which facilitated the transaction of all listed business.

During this Session period, we were honoured to receive in the Central Hall of Parliament House, the President of
the United States of America, His Excellency, Mr. William Jefferson Clinton. President Clinton's Address to the
Members of the two Houses has been hailed as a landmark in the close and cordial relations between the world's
largest democracies.

In our continuing endeavour to honour the memory of our nation builders, we installed the statue of Andhra Kesari



Tanguturi Prakasam Panthulu in the Parliament building. The statue of Prakasam Panthulu was unveiled by the
hon. President of India on 51" May, 2000.

In sum, we have been able to transact important business during this Third Session of Thirteenth Lok Sabha and
for this, | compliment all sections of this House.

Now, hon. Members may stand up as 'Vande Matram would be played.

18.16 hrs.
NATIONAL SONG
(The National Song was played.)
MR. SPEAKER :
18.17 hours

The Lok Sabha then adjourned sine die.



